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Gherao of CIT, Delhi 

. 4099. SHRI R. L. BHATIA : Will 
'the Minister of FINANCE be pleased 
to state : 

(a) whether the N ... inistry of finance 
have accepted 'Gberao' as a negotia
tions means of demands of employees; 

(b) whether the Commissioner of 
Income Tax [)elhi-I of Income-tax 
Deptt. , Delhi was gheraoed by the 
employees of the D ptt . a number of 
times; and 

(c) if th reply to party (a) above be 
in the negative, what action Govern
ment propose to take against the 
ASM<>Ciations/employees who have 
gheraoed the Commissioned of 
Income Tax, Delhi? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE ( SHRI 
PATTABHI RAMA RAO ) : ( a) No, 
Sir . 

(b) The Commissioner of Inc-0me
tax, Delhi-I New Delhi was gheraoed 
by the employees of the Income-tax 
D partment ,  New Delhi. on 24.9 . 1932. 

(c) The matter is under considera
tion . 
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Persons payinc Income-tax 

4101 .  SHR'I A. K. ROY : Will the 
Minister of FINANCE be pleased to 
state : 

(a) number of persons paying in
come-tax in the country for the last 
ten years with the year-wise break-up; 

(b) number of salaried persons 
amongst them ; 

(c) whether it is a fact that large 
number of persons with independent 
professions like doctors, lawyers, tra
ders, etc. are left out from the net of 
income-tax; and 

(d) whether Government have made 
any assessment to that effect i:! so. 
facts in details and steps taken 
thereon? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE ( SHRI 
PATTABHI RAMA RAO) : (a) The 
number of effective income-tax asses-
sees on the registers of the Depart
ment during the last t�n years is- as 
under : 

rear No. of effective �sessees 

1 972-73 3388259 

1 973-74 346o843 

1974-75 3637434 

1 975-76 37g6258 

1 976-77 3758753 
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1 979-80 

1g80-81 4594425 

9'3 1 -82 (P.-ov i s ional) 4660750 , 
(b) The number of salaried assessees 

is not available. 

(c) No, Sir. 

(d) Does not arise. 

Renting of Building in New Delhi by 
Al. 

4 102 . SHRI DIGAMBAR SINGH : 
Will the Minister of CIVIL A VIA
TION be pleased · to state : 

. (a )  whether Air India, New Delhi 
has rented a building in M Block, 
Connaught Place, New Delhi for its 
Personnel and Purchase Office; 

{b) if so, the terms and conditions 
of the lease and who is responsible for 
its day-to-day maintenance and an 
nual repairs and the estimated annual 
expenditure involved under each of 
these beads; 

(c) whether Air India recently re
novated this Office at a very high cost ; 
it so, the amount spent and manner 
in which the contract was given; 
whether any tenders were invited and 

the parly .or parties ultimately -£iven 
this job; and 

(d) whether he proposes to have the 
matter investigated

. by some tecpnical 
experts appointed by his Ministry? 

THE MJNISTER: OF STATE OF THE MINISTRIES OF CIVIL AVIATION 
AND CIVIL SUP.PLIES (SHRI BHAGWAT JHA AZAD ) : ( a )  Yes, 
Sir . 

(b) The terms of lease are : 

( 1 .) Rent to be paid : Rs. 1 9,623.60 
p.m. 

(2) Day-to-day maintenance is · ithe 
regponsibility of Air India.  

(3 )  Colour washing once a year and 
repairs as and .whtn nee ssa�y are 
the responsibility of the landlord; 

( 4) If colour washing / repairs · are 
not carried out as per the terms, Air 
India can get them carried out sub
ject to the condition the cost of such 
works shall not exceed one month's 
rent. 

The annual expenditure on aay-to 
day maintenance is Rs. 2 1 . 120 /-. No 
major repairs have been carried out 
in this building during 1 980-81 and 
1 981 -82. 

(c) Internal partitioning ! Air con
ditioning! electrical work was got 
done in 1 980 to accommodate the 
stores and personnel Departments. 
Sealed quotations were invited and 
the work was awarded as per details 
given below on recommendaition of a 
committee of officers from variow; de
partmer.ts :  

Name of the Work Amount Awi\rd<;d to 
(i) Partitioning/fah-: cei l ing work 
(ii) Air conditioning/Rlectric work ., 

(ii') Architect, (Virendra Khatina & A'>-sociates) fee! • • • 

Rs. 2,61,494/- l M/s, Ralya Ram Mela Ram 
Rs. 2,4 1 ,683/-, M/s. Utility Engineers, 




